BUS INESS ADVISCRY COMMITTEE

THIRTﬁ—EIGHTH REP(CRT
(Third Lok Sabha)

The Business Advisory Commities held a sitting
on Tuesday, the 24th August, 1965.

2. The Committee recomend allocatlon of time to
the following items gf Government legislative and
other business as shown againmst each 2=

(1) The Finance {(No.2) Bill,19865, il hours
(Consideration and pasging)

{(2) The Union Territaries (Dirsct i hour
Election to the House of the
People) Bill, 1965.
(Consideration and passing)

{3) The Employees’ State Insurance 3, hours
{Amendment) Bill, 1965. '
(CanSiyeratlen,anwfaSSlag)

{4) The Hindu Religious En@awments 4 hours
Bill, 1865,
(For reference to & Joint Committes)

(5) Discussion and voting on the \ hours®
Supplementary Demands for
Grants (General) for 19265-88,

(8) Discusslon and voting on the
Supplementary Demands for
Grants (Kerala) for 1965-66,

: 3 hours

{7) Discussion and voting on the

Demands for Excess Grants

{Kerala) for 1951-82,

NEW DBELHI; (HUKAM 8TNGH]) R
August 24, 1965 Chairman,
Bhadra 2, 1887 {Saka) Business Advisory Committee




